o, 2028 = 2]
o AN KUMHK‘ son/daughter/wife of a5 BTRBﬂLﬂF‘} )
qed.. 3{7' years, belonging o 8 L'qf P‘QTN’?
QTD) service and presently working as S‘MEEP‘{:’Q I R s

give herein below the detalls of the assets [immovabte, movatle, bank balance, etc.) of

W\ myself, my spouse and dependants*®:
\\"7

%
9

A,
GQ(/" {Assets in joint name indicating the extent of soint ownership wili also have to be
iven :
- pass
/ &, “Gesaription | Seif | Spouse Dopendant-1 | Dependant-2 | Dependant-3 HE
6\/‘ Na. : i Name(S) Name Name _Etc. Name |
i Cash
(?g;_ 7,/\/ (i) | cas 1000)-| NTL | NFL NTL NEL ]
e {iiy | Degpasits in F i
7 Banks, Financiai |5 B+ 1
Instititions And  {oguim i
ggi\' Non-Banking g;fc. 3 | h " " i
(2, Financial 00
/1,@ | | Companies o 5 /'
\?5\ {iily | Bonds, '
Debentures and = i ‘
Shares In NA’L‘ i il n n i
! companies i { i !
i : 1
{(iv) | Other financial | =i ;
institutions, .
NSS, Postal ! " 7 W <
Savings, LIC
§ Policies, etc

i)y | Mator Vehicles
{cetails of kY o " " "
: make, ete.)

(Vi) | Jeweliery (give

datails of n " " " 19
welght and :
value)

{vi) | Other assets,  HOME =
such as values APPLFA NEES n | ] Al h
?f claims / 20,000 J— ] !
rterests L | cipi ot ]

Note: Valug of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* pependant here means & person substantially dependent on the income of the

empioves,
Sang ZMmC_




! transport (including
 aircraft and hell;uptersp__ s
i {F)} Other dues, if any

(d) dues to departments
dealing with telephones

INRP

(e) dues to departments
deating with government

2 /4

(b}

{ Tax_return filed.]

() Income Tax including
surcharge [Also indicate
the assessment year upto

L Actount Number (PAN3]
() Wealth Tax [Also
indicate the assessment
year upto which Weaith

| which Income Tax Return — PAN Ne. D LS P KYF 244 3
| filed. Give also Permanent {

|
i
T

{ili} Sales Tax [Only in
case of proprietary

L e

g

(iv) Property Tax

c.
GPF/CP

Gender

Date of Pirth

Personal Detail

F/PRAN No. - j//aaj/ 2/}1 ?:;—6‘__—!
- @(M/F} 2y

[Vislo]1 [ 17818 [&] wommmm

Class/G - k7
oy I
:‘ Bihar Legis|atyve. Assembly Secrekry ed  SETVICe

(Full Name e.g. B.A.5.-Bihar Administrative Service,

Cadre

Heme District - | PATNA

B.5.8.- Bihar Secretarlat Service etc.)

reaT——

|

I hereby declare that the above details are true to the best of my
knowledge and belief.

Date: ..

Note:

LBt il |

CerErunery

BGOSR . o i i prassesvis oo
Hame of Employee: . WM OD. . KW’WR
Designanon:........5.‘.!’.55ﬁ£ﬁ..............
Department: BLHAR L1/ $4ATHVE, ASSEMI8LY

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prascribed format.

/7 AR



